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Central Administrative Tribunal
Principal Bench: New Delhi

• • •

OA No. 2052/92

New Delhi, this thp 26th day of August,!997

Son-bl'; shrl
Sh. D.S.Nakra
s/o Shri M.R.Nakra,
8, Munirka Marg,
Vasant Vihar, New Delhi.

(By Advocate: None)

Versus

Appiicant

Union of India through

Secretary,

Pensioners" «eXe;New Delhi. Respondents
(By Advocate: None)

fDr i,.o n ° ° E R (ORAL)tor. Jose P. Verghese, Vioe-Chairman (j)]

"one appears for the parties even on the
-cono can. This being ,gg,
default and non-prosecution.

I
(K.Mutiiukumar) 4^
Member (A) (Dr. jose^P. Verghese)

Vice-Chairman (j)
naresh


